
CENTRAL ADMINISTRATIVE T IUNAL 

CALCUTTA BENCH 

No. 0A603 of 96 

Present : Hon'Wle Mr.Justice S.N.Mallick, Vice—Chairman 
4 

Hon'I].e Mr.S..Das!upta, Aministrative Member 

NARMYAN CH. MONDAL .: 
'is 

UNION OF INDIA & ORS., 

OFor the applicant .: None 

For the respondents: ilr.S.N.Das, counsel 

Her on : 5.2.98 
	

Order on : 5.2.98 

OD E 

NonepDears for the applicant when the matter is called 

today for hearin. It is recorded that earlier on for occassions 
'èc ot- 

S 	none appeared for the •etitioner.s 	ai1y.el, counsel appears for 

the respondents. Re1y filed by the respondents be kept on record. 

The applic2tion is dismissed for default. No order as to costs. 
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